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Scheme and whether Banks and financial 
institutions have been directed to change 
their Credit policies for this scheme only ?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MALLIK- 
ARJUN) : (a) to (d) The infojmation is 
collected from State Government and will be 
laid on the table of the House.

Requirement of Raw Material for 
Forest Based Industries

4710. SHRI G. NARSIMHA REDDY : 
Will the Minister of AGRICULTURE be 
pleased to state :

(a) the total requirement of forest 
material in tonnes per year as material for 
the forest based industries in each State;

(b) whether the concerned States are 
able to meet the requirement of the 
industries;

(c) if not. what is the short fall and how 
it is being made up; and

(d) whether it is a fact that Govern­
ment are now considering to allot required 
land to all the forest based industries to grow 
their own requirements; if so, the details 
thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (a) The
total requirement of Industrial wood in the 
country ytas 20 million metric tonnes in 1980 
and is estimated at 24.02 million metric 
tonnes by 1985.

(b) No, Sir,

(c) The shortfall in 1980 was of the 
order of 9.2 million metric tonnes and is 
estimated at 8 26 million metric tonnes by 
1985. To make up the shortfall, industrial 
plantations are being raised under the 
production forestry programme.

(d) No, Sir.

Multi-Storeyed Building Near I. P.
Stadium

4711. SHRI K. T. KOSALRAM :
SHRI DIGAMBAR STNGH : will 

the Minister of WORKS AND HOUSING 
be pleased to state:

(a) whether a multi-storeyed 350 roomed 
building adjoining the Indraprastha Stadium 
built by DDA at a cost of Rs. 4.6 crores rs 
lying vacant and locked up for the last 8 
months;

(b) if so, the reasons why DDA is being 
allowed to lose Rs. 30 lakh per month, when 
the covered area of 4 lakh square feet can 
be rented out at Rs. 7.50 per square 
feet; and

(c) the steps being taken to rent out 
this building ?

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINISTRY OF WORKS AND HOUSING 
AND IN THE DEPARTMENT OF PARLIA­
MENTARY AFFAIRS (SHRI MALLIK 
ARJUN): (a) DDA has reported that a multi- 
storeyed buillding adjoining Indraprastha 
Stadium is still under construction.

(b) Does not arise in view of (a) above.

(c) D P A propose to utilise the building 
as soon as it is completed.

Aralam Farm of Kerala

4712. SHRI XAVIER ARAKAL : 
Will the Minister of AGRICULTURE be 
pleased to state:

(a) how many acres of land is under 
Central-State Aralam Farm of Kerala;

(b) how much money is invested and 
profits, if any, for the last five yfars;




